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12.05 hrs. 
STATEMENTS FOR INCLUSION IN THE 

SIXTEENTH REPORT OF THE ESTI-
MATES COMMITTEE. 

Shri A. C. Guha (Barasat): I beg to 
lay on the Table the following state-
ments showing replies to the recom-
mendations of the Estimates Commit-
tee which were not furnished by Gov-
ernment in time for inclusion in the 
relevant report: 

(i) Statement showing the replies 
to the recommendoation No. 7 
of the Hundred and Tenth 
Report of the Estrmates Com-
mittee (Second Lok Sabha) 
which was included in Chap-
ter IV of the Sixteenth Re-
port of the Estimates Cam-
mittee (Third Lok Sabha). 

(ii) Statement showing the re-
plies to the recommendation 
No. 78 of the Hundred and 
Twelfth Report of the Esti-
mates Committee (Second 
Lok Sabha) which was includ-
ed in Clrapter IV of the 
Sixteenth Report of the Esti-
mates Committee (Third Lok 
Sabha) .. 

12.051 hrs. 
COMMITTEE ON ABSENCE OF 
MEMBERS FROM SITTINGS OF 

THE HOUSE 
MINUTES OF ELEVENTH SrrTING 

Shri Khadilkar (Khed): I beg to lay 
on the Table the Minutes of the 
Eleventh Sitting of the Committee on 
Absence of Members frerm the Sittings 
of the House held during the current 
Session. 

12.06 hrs. 
PRESIDENT'S ASSENT TO BILLS 

Secretary: Sir, I lay on the Table 
the following four Bills passed by the 
Houses of Parliament during the cur-
rent Session and assented to by the 

Sittings of House 
President since a report was last made 
to the House on the 21st December, 
1964:-

(1) The Appropriation (No.6) 
Bill, 1964; 

(2) The Mineral Oils (Additional 
Duties of Excise and Customs) 
Amendment Bill, 1964; 

(3). The Kerala Appropriation 
Bill, 1964; 

(4) The Wealth-tax (Amendment). 
Bill, 1964. 

12.061 1m. 

LEAVE OF ABSENCE OF MEMBERS 
FROM SIT1'INGS OF HOUSE 

Mr. Speaker: The Committee on Ab-
sence of Members from the Sittings of 
the House in their Eleventh Report 
have recommended that leave of ab-
sence be granted to the following 
Members for the periods indicuted in 
the Report:-
(I) Shri A. Jayar.man 7th Sept<lT-rer tc> 

3rd October 1964 
(Ninth Session). 

(2) Shyi R.S. Pandey 16th Novemter to 
4th December, 1964 
(Tenth Session). 

(3) Dr. Panjabrao S. 16th November to 
Deshmukh. 8th December. 1964 

(Tenth Session). 
(4) Shri Ravi Narayan 16th November to 

Reddi. 24th December,1964 
(Tenth Session). 

(5) Shri Maheswar 16th Ncvember to 
Naik. 24th December,1964 

(Tenth Session). 
(6) Dr. L.M. Singhvi 16th November to 

24th December, 

(7) Shri Bakar Ali 
Mirza. 

1964 (Tenth Session) 
27th N0vember to 

18th December, 
1964 (Tenth Ses-
sion). 

(8) Shri Ghyasuddin 16th 
Ahmed. 24th 

November to 
December, 

(Tenth Ses-1964 
bion). 

(9) Shri Vijayasinhrao 9th December to 
R.mrao Dafte. 24th Decemter. 

1964 (Tenth Ses-
sion). 

(10) Shri Priya Gupta 16th 
22nd 
1964 

NC'vcmbcr to 
December, 

(Tenth Ses-

(II) Shri Dasaratha 
Deb. 

sion). 
16th November to 
71h December. 1964 
(Tenth Session). 


